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Sanction of Telephones in excess of
stipulatd quota

413. SHRI M. A. BABY: Will the
Mizisice o COMMUNICATIONS tbe
pleased to state:

(aj iae number of ouf of furn'
Teleplione connections allotted ags-
inst .uu cequests made by  Ministess
and Members of both houses of Par-
liament outside the stipulated gquota
during the las; two years and the de-
tailed breakup of these allotments
with the n~-3 of those who made
the recommendations;

(b) whether there is any proposal
ty permit carry over of the unutilised
quota of MP’s o the next year,

(c) the number of telephone conn-
ections which are not yet installed
out of the MP’s priority guota recom-
mendations; and

(d) the steps being taken for avol-
ding the inordinate delay in install-
ing telephones op priority guota re-
commendations?

THE MINISTER OF STATE OF
THE MINISTRY OF COMMUNICA-
TIONS (SHRT SUKH RAM): (a)

The information is being eollected »nd
will be Yaid on the Tahle of the
House.

(by No, Sir.
(cy The information is heing coll-

erted and will be laid on the Table
of the House.

(d) Instructions exist that telephone

connection sanctioned against MPs
nquota are installed within 30 days
subject to femsihility, from the date
of reeeipt of the sanction.

All the Heads of Circles/Districts

have been made personally accounta-
ble for delayed installation. Periodical
review of the non-feasible ecases 1
alsg undertaken.
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Waiting list of .clephones in Banga-
lore and Hubli

319, SARI J. P JAVATLIL: Will the
Vinister of COMAMUNICATIONS bLe
pleased to state:

&) whether it is o fact that Banga-
loe and Hubli have long waitnig lists

for telephones, vending v 4 long-
fime;
(b) whether thete is also a long

list for Fax Mach.ines;
(c) if so, the details thareof; and

(d) what action is proposed tp he
taken to rclenr the waiting lists?

THE MINIiSTER OF STATE OF
THE MINISTRY OF COVIMUNiCA-

TIONS (SHR!I SUKH RAM): (a)
Yes, Sir.

(b) No Sir, only licences are issued
& Machines are purchased by the par-
ties.

(c) Waiting list

pending as on
31-10-1993:
HubJi oYT N-OYT Total
71 4315 548¢
Rangalor: 3110 08413 107121

(d) As per Bth plan objective the
waiting pericd for telephone ennnec-
tion is to %> reduced to two years
in large telephone systems, and tele-
phore vractically on demand in rural
and tribal ar=as by the end of Bth
Plan (1992-97) and exchanges are
planned accordingly to meet this ob-
jective. In Bangalore about 28000
lines switching capacity in targeted
for 93-94 and about 90000 lines plann-
ed for 94-95, In Hubli about 3600 lines
switching cavacity is targeted for
03-94,

Malfunctioning of telephone exchange
in Haryana

420, SHRI S. S. SURJEWALA:
Will the Minister of COMMUNICA-
TIONS be pleased to state:

(2} whether Government have rec-
eived information/complaints regar
ding the malfunctioning of Telephone
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Exchanges in ths State of Haryana
particularly in Narwana (District
Jind) telephone Exchange;

(b) whether it is also a fact that
the equipment of the mechanical Ex-
changes has failed to provide effici-
ent servicces to the public;

v} whetner the government pro-
pose to consider the replacement of
all the Exchanrg:s of Haryana by Ele-
cironic equipment. If so, by what
time it is likely to be replaced;

(d) whether Government propose
tu fulfill 1ts premse te replace equip:
ment of Marwana Exchange: and

(e) by what time it will startr func-
tiLring?

THE MINISTER OF STATE OF
THE MINISTRY OF LCMMUNICA-
TIONS (SHRI SUKH RAWM): (a)
Yes, Sir, he complaints of No-dial
Tone/Held up ecly; are received from
time to time.

(b) The services and facilities  of
electro-mechanical exchangeg are not
comparable with that of electronic
exchanges as uxpecled by the suks-
cribers. In case of Narwona, 690 lines
MAX_ II (US type) was installed in
1988 and expanded in steps tp 1200
I'nes in 1990-91, The performance of
this exchange is guite salisfactory.

(c) At present, it is not possible to
replace all the Electro-Mechanical ex-
changes by electronic eguipments due
ty constraints of {unds. However, life
expired and worn out clectro-mechni-
cal exchanges which is 20 years in
this case are replaced on availability
of reguired equipments,

(dy and (=) At present, it may not
be possible to replace Narwana MAX-
II (U/S type). However, C-DOT type
424 lines electronic exchanges is pro-
posed to be introduced during 93-94
in addition to MAX-IT exchange to
eater to new demands.

[RAJYA SABHA ]

to Questions 132
Prevision of telephones in all villages
of Haryana

421, SHRI S. 8. SURJEWALA.
Wil] the Minister of COMMUNICA-
TIONS be pleased to state:

(a) whether Government propose to
provide telephones in al]l 6500 villa-
ges of Haryana State:

(b) if so, what are the details the-
reof; and

(¢) by what time this wcrk is like-
!y to be completed?

THE MINISTER OF STATE OF
THE MINISTRY QF LOCMMUNICA-
TIONS (SHRI SUKH RAM): (a)
Yes, Sir. Government propose to
provide felephone in ail  6%4) (and

not 6500) villages of Haryana State.

{b) and (c) (i) As a first steps, the
Governmetn have adopted a policy to
cover all ‘he Panchayat Villages with
telephone facility Progressively by
31st March, 1995 subject tg availabili-
ty of resources.

(i) As on 30th November, 1983,
out of a total of 5792 Panchayat Vill-
ages in Haryana, 4172 such villages
have been covered with telephone
Tacllity.

(iii) Provision of telephone facility
in noun-panchayat villages has been
proposed during the period April,
1995 to March, 2000.

432. (Transferred to 15th Decem-

ber, 1993)

Strike of Telecom Employee’s Federa-
tions

423 DR. SANTAY SINH: Will the
Minister of COMMUNICATIONS be
pleased tn state:

(a) whether the three Federations
of Telecom Employees’ Unions have
gerved notice for a nationwide indefi-
nite strike from 6th December, 1993;



